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and due to temporary dislocation of
work on the North Eastern Railway's
Claims Office at Calcutia after re-
grouping. Further, the bhreaches over
the North Eastern Railway in 14154
made Assam and parts of North Ben-
gal inaccessible to the Cleims Insgpec-
tors etc. and this affected the out-turn
of work.

Shri S. V. L. Narasimham: May 1
know whether any steps have been
taken against the lawyers who were
responsible for the delay in paymernts
which resulted in the attachment of
property?

The Deputy Minister of Rallways
and Transport (Shri Alagesan): We do
not have any information on that
point, but it is rnot a satisfactory thing
that we were not informed about it.
We are going into that.

Shri Tek Chand: May [ know the
number of suits instituted and the
number of suits compromised?

Shri Shahnawaz Khan: The number
of cases that were decreed against the
Railways were 1915 in 1953, and 3327
in 1954. Regarding the cases comprn-
‘mised. I would require notice.

Loss orF FooDGRAINS IN GODOWNS

*2042. Chaudhri Muhammed Shafiee:
Will the Minister of Food and Agricul-
ture be plecased tc state:

(a) the quantity and value of rice
deteriorated ir, Central Government
Godowns during the years 1953 and
1954

(b) the causes for the deterioration;
and

(¢) the quantity and value of wheat
-and other food-grains which also dete-
riorated similarly during the above
period?

The Deputy Minister of Food and
Agriculture (Shri M. V. Krishnappa):
(a) and (c¢). A statement is placed on
“Table of the Lok Sabha. (See Appen-
dix IX, annexure No. 46.]

7 APRIL 1955

Oral Answers 1980

(b) Natural causes such as insects.
moisture and rats.
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Shri V. Muniswamy: May I know
whether the stufl which has becone
unfit for human consumption has been
thrown away or used as fodder?

Shri M. V. Krishnappa: The major
portion of this loss will be due to dry-
age and shrinkage and therefor2 there
has not been much of unfit stufi. But
whenever we get unfit stuff due to
possibly moisture, rats, etc., we (lis-
vose of it by public auction ang it will
be used for cattle fodder and not for
human consumption,

Shri Bansal: May 1 know the per-
centage of loss by dryage?

Shri M. V. Krishnappa: In our go-
downs it has come to .28 ver cent, that
is, less than '3 per cent. But the ex-
pert committee, headed by Shri V. T.
Krishnamachari, as Chairman in 19352
suggested that an allowarnce should be
made for .3 per cent due to shirinkape
and dryage. whereas the total losses
in 1954 have only come to .28 per cent,
that is, a very negligible amount

Shri Bansal: May I know whether
this very small percentage of dryage
bears any provortion to the kisses
sustained? My point is that this dry-
age must bear some proportion to the
total loss.

Shri M. V. Krishnappa: I said
it is a major factor. Most of our Josses
are due to dryage and shrinkage.

IMPORT OF SUGAR

*2044. Dr. J. N. Parekh: Wili the
Minister of Food and Agriculture be
pleased to state:

(a) the reasons for inviling tenders

for the sale of imported sugsr fur a
minimum of six hundred bajs instead

of one hundred bags:
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(b) whether it is a fact that small
traders have been eliminatel by this
process; and

(c) whether any memorandum from
trade and particularly from Saurach-
tra traders has been received in this
connection. and if so, the acticn taken
thereon?

The Minister of Agriculture (Dr. P.
S. Deshmukh): (a) The main reason
for raising the minimum limit for sale
of imported sugar to 600 bags was to
reduce the administrative burden. The
position has since changed and there
has been considerable fall in offtake.
The minimum limit for sale of sugar
has, therefore, again been lowcred to
200 bags since 4th April, 1955.

(b) Does not arise now.

(¢) Yes. The minimum limit for
sale of sugar has since been lowcrea
to 200 bags.

Dr. J. N. Parekh: May 1 know if the
sugar supplied is on godown dciivery
or F.O.R. destination delivery basis?

Dr. P. S. Deshmukh: In the begin-
ning, we had the F.O.R. destination
basis, but that did not work satisfac-
torily. I think it is now on godown
basis.

Dr. J. N. Parekh: May 1 know the
reasons for the change?

Dr. P. S. Deshmukh: Obvioucly, the
reasons were that the first system did
not work very satisfactorily.

TRAINING IN TELEPHONE INDUSTRY

*2045. Shri N. Rachiah: Will the
Minister of Communications be p'cas-
ed to state:

(a) the number of Indians sent
abroad for training in Telephone in-
dustries so far;

(b) the expenditure incurred on
them: and

(c) the names of the countries to
which they were deputed for the train-

7 APRIL 1955

Oral Answers 1982

The Minister of Communications
(Shri Jagjivan Ram): (a) 5.

(b) Rs. 24,618/-/-.
(c) United Kingdom.

Shri N. Rachiah: May I know the
names of the States from which these
candidates are sent abroad?

Shri Jagjivan Ram: 'Thes: are not
sent from the States. They either be-
long to the Bangalore Factory or the
Posts and Telegraphs Department.

Shri N. Rachiah;: May I krnow the
period for which these trainees were
trained?

Shri Jagjivan Ram: They are for
varying periods. The period varies
from 6 months to 15 months.

NEw RAILWAY LINE

*2047. Shri Niranjan Jena: Will the
Minister of Raillways be pleased 1o
state:

(a) whether any proposal has been
received from the Government of
Orissa for the construction of a rail-
way line from Kendrapara Road to
Bhadrak in the Second Five Year
Plan; and

(b) if so, the decision taken there-
on?

The Parliamentary Secretary to the
Minister of Railways and Transport
(Shri Shahnawaz Khan): (a) llo, Sir.

(b) Does not arise.

Shri Niranjan Jena: May i know
whether any representation has been
received by the Railway Ministry
from the people of Orissa in this
matter? If so, what action has been
taken on it?

Shri Shahnawaz Khan: None has
been received from the Government of
Orissa.

SuprLy OF RicE TO ORissa

*2048. Shri Samganna: Will the Mini-
ster of Food and Agriculture be pleas-
ed to state:

(a) whether it is a fact that a con-





